SCHEDULEII
FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy (Liquidation Process) Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF SONARCH INTERNATIONAL PRIVATE LIMITED

RELEVANT PARTICULARS
1 [Name of Corporate Debtor SONARCH INTERNATIONAL PRIVATE LIMITED
2 |Date of incorporation of Corporate Debtor 19-02-2008
3 |Authority under which corporate debtor is incorporated / Registrar of Companies-Mumbai
registered
4 |Corporate Identity No. / Limited Liability Identification No. of U51900MH2008PTC179108
corporate debtor
5 |Address of the registered office and principal office (if any) of B-112, HIND SAURASHTRA INDUSTRIAL ESTATE, MAROL NAKA,
corporate debtor ANDHERI (EAST), MUMBAI MH 400059 IN.
6 |Date of Closure of Insolvency Resolution Process 04-09-2023
7 |Liquidation Commencement date of Corporate Debtor 04-09-2023 (Order was intimated to Liquidator on 03-10-2023)
8 |Name and registration number of Liquidator Mr. Vimal Kumar Agrawal
IBBI/IPA-001/1P-P00741/2017-2018 /11247
9 |Address and E-mail of the Liquidator as registered with the Board [Office No. 4, Ground Floor C Wing, Shanti Jyot Building, Balaji Nagar,
Near Railway Station, Bhayander West, Thane Pin 401101
E-mail: cirp.sonarch@gmail.com /vimal@vpagrawal.in
10 |Last date for submission of claims 17-10-2023

Notice is hereby given that the Hon'ble National Company Law Tribunal -Mumbai Bench has ordered the commencement of liquidation of
the SONARCH INTERNATIONAL PRIVATE LIMITED on 4th September, 2023

The stakeholders of SONARCH INTERNATIONAL PRIVATE LIMITED, are hereby called upon to submit a proof of their claims,on or
before 17th October, 2023 to the liquidator at the address mentioned against item 9

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may submit the claims with proof in
person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

VK Py

Name and Signature of Interim Resolution Professional : Vimal Kumar Agrawal
Date and Place : 05/10/2023, Mumbai




WWW.FINANCIALEXPRESS.COM

FINANCIAL EXPRESS

THURSDAY, OCTOBER 5, 2023

[ CLASSIFIED CENTRES TN MUNBAT |

Sanjeet Communication
Phone : 40024682/ 40792205. PUBLIC NOTICE

Motice s hereby given that the following Share Cerdificate for 288 Equity

GVERNMEMNT OF TAMILMADHL
Thaeni - Allinagaram Municipality, Tender Netica, Form of contract ; Ibem rate {Two Cover System )

Roc No (3761 1 2018/ E1 / Dated:04.10.2023
Bids ara irvitad by e Commissianar, Thani Ainagaram Municipalily or his authorized Parson for Praviding Undar Ground

TIRUVARUR MUNICIPALITY Tele)
TENDER NOTICE [Two Cover System)

@ Estimate MNo: 454, 2001 FE1 Dated: 04102023

The Commissoner, Timovarur Municipality invites tenders for the works of Providing under ground

& IO

N Shares of Rs. 10" (Rupees ten only) each with Folio No. 030692527 Sewapa Schame b tha laftout area in Theni Allinagaram Municipality { Callecfion System - Pakage | ) at an estimate cost | | Sewerage scheme in Left over areas in Tiruvarur Municipality under TNCRLUDFP Scheme.

Phone: 23415111 of Reliance Industries Limted, having its registered office at Maker R=:61,00 Crores upder THCRUDP [ AMRUT 2.0. Tha bid documents can downdioaded from the wabsite https:itntnders. gov.in | EMD Amount Eumpletiun
T by S Chambers IV, 3" Floor, 222 MNariman Point, Mumbai, Maharashtra, gt frea of cost. Manual Submissicn and E-submission of tenderwill be accapied. Amound of Earmast Manay Depasitwill ba 1% af Name of Project (in Rs.) Period
Byculla (W), ’ A00021 islered in the name of LILAVATI VITHALDAS THAKKAR e valug putto tender for s Package Wark, Any addiionalferther datais end conditions refated to this tender can be had from Providing under ground sewerage scheme in_ |

Phone : 2305 4894. and BHAGWANDAS VITHALDAS MADHVANI has been lost. LILAVATI Engineening s=ction of this affica on allworking days dunng affice hours. : 2600000 12 Months

Left over areas in Tiruvarar Municipality.

Mobile : 9892011371.

I Eﬁ?ﬁl’p"gtﬂﬁmg n?*flnfgmiﬂgﬁmggiﬂﬁmﬁgrgﬂ 1| Bid Document download from 06.10.2023 at 10.00 AM | | | Eid documents Web site address ¢ https://tntenders.gov.in www.tenders.ta,gov.in

Phone : 2386 8065. dats - : i f C1ECID e .
e i A E 1 | Late date and time for downdoading bid documents 07.91.2023 at 3.00 PM PreBid Mesting V16 1002023 At 11.00 AM

such claim with the company within 15 days of the publication of this notice.
BEid Submission

- — T 4 | f bid d I | 07.11.2023 at 3.00 FM » 07, 11,2023 upto 3.00 P.M

Aaryan Publicity Folio Certificate Distinctive No. of N T L s O v o gL (DS o § Techrical Bid Doent C07.11.2023 at 3.30 P.M
Dadar (E) 5 5 | Diate and tire of opening Technical Bid 07.11.2023 at 3.30 PM o
Phone: 022-65881876 No. No. No. hares| | - — — - - - - Online Bidders are requested to upload Bid Documents Tollowing the instructions and all the Scan
Mobile: 9320111876 In the envenl spacifiad date for submission of bids is declarad a holiday, bids will be racaivad and aparad an tha naxt working day Copy should be submitted Physically in Technical Bid cover

- . 030692527 BE627T618 6BTOTR2T49-6870783036 288 gt the szameima and wanue. Daka l:If':IFEI'I I'IE"_"-f Price bicwil be informed afier SJ:-I'Lﬂl"IIII'lg the Technicle bid ta the Ehgtll‘l‘- hidders. If H['f_'r'm{lurriigundlr'n I.- "Il'.l.d.::!ﬂlcl'..-l.ﬂl.'l-'l"'ll b ["'LI.IJIIE-I'II:.‘LI. {FII]_'r' in the aferesaid Governnrent Wehsites
gagafa(‘gfl)y,e Publicity Services, Sd/- DIPR | 5428 / Tender / 2023 Commissioner, Thent Alnagaram Municipality CEPESATT Tander 20 Commissioner, Tiruvarur Municipality
Phone : 2422 9241/ Date: 5" October 2023 LILAVATI PRATAP THAKKAR
e Place: Mumbai BHAGWANDAS VITHALDAS MADHAVANI NG TICE
DATEY Advertising,
Datey Bhavf":lgzgar ) Hindustanm Unilever Limited

ARG § SR I LKA Regd, Office : Unilever House, B. D. Sawant Marg, Chakala, Andheri (E), Mumbai - 400 098

Naolice is hieraby given that the cerificates for the undermendioned securilies of the Company
have been ket/miskald and the holder of te said secunties. / applicant has applied to the Company
ta i=see duplicale cerificatas.

Any person who has & claim in respect of the seid securtties should lodge such claim with the
Company al its Reqgisterad Offica within 15 days from this dabe, else the Company will proceed
ba issua duplcate carificabas without furlber infimation.

Hook Advertainment
Dadar
Mobile : 8691800888

Registered Office:-
The Ruby, 11th Floor, North West Wing, Plot No. 29, Senapati Bapat DEMAND
Marg, Dadar (West), Mumbai — 400 028 NOTICE

Public Notice

Motice is hereby given to the general public that, our Clients are in the process of
purchasing the Scheduled Property from its owners M/S. ASHWA REALTY (1) PYT.

Central Advertising Agency,
Mahim (W),
Phone : 24468656 | 24465555

have committed various defaults in repayment of interest and principal amounts as per due dates. The account has been classified as
Non Performing Asset on the respective dates mentioned hereunder, in the books of RCFL in accordance with the directives relating to
asset classification issued by the National Housing Bank, consequent to the Authorized Officer of Reliance Commercial Finance Ltd.

%“,’,’;;j‘;%”‘dvmism& LTD. under Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 & in exercise of powers Kind of Distinctive | Certificats| Mo, of

Phone : 24221461 The said owners have informed fo our client that, there are no charges or conferred under Section 13(12) read with Rule 3 of Security Interest (Enforcement) Rules, 2002 issued Demand Notices on respective Folio No. Name of holder securities Nos e R
. ol ; dates mentioned herein below under Section 13(2) of SARFAESI Act, 2002 calling upon the following borrowers /guarantors /mort- and face value = !

Jay Publicity, encumbrances of whatsoever nature existing on the said property, and that, they h t mentioned in the nofices together with further | Lot the cont | rat N  mentioned - - -

Dadar (E), i o nd marketable fitla thereto. The Notice is hereby given to the public at gagors to repay the amount mentioned in the notices together with further interest at the contractual rate on the amount mentione HLLO223405 Bhagerall Dudani Ordimary Equity | 41250621 - | 5011286 110

Phone : 24124640 € Chear a ; He Tercio, ohce 5‘_ ¥a &P in the notices and incidental expenses, cost, charges etc until the date of payment within 60 days from the date of receipt of notices. (Mamie after marfage chares of 11754730

I— large that, any person's claiming’ having any right, title, intarest in the scheduled The notices issued to them on their last known addresses have returned un-served and as such they are hereby informed by wayj Vaishali Vijaysin Rs. 1each

Dadar 1.5 property or any part thereof of whatsoever nature by way of sale, exchange, ] | of public notice same. Thorat) and Sundri

(TS SIS mortgage, gift, trust, inheritance, bequest, possession, lease, lien, aasemant or St Name Of The Borrower / Address | Co-Botrowerand | NPADATE | Date Of outstanding Loan |__bhudani {Docsased)

Shree Swami Samarth Advertising, otherwise ete. is hereby requested to communicate in writing in respect of the same No. Guarantor Name Demand Amount Amount Date : 05.10.2023

e to the undersigned at our Office address mentioned below, within 10 days from the Director Name Notice Blace | Mumbai

Mobile : 9869131962 date of Issuance of this notice, producing the relevant onginal documents between T.~[ Loan A7TC No.RALPMUMO000021494 & | Shashikala 3T-07-2018[ 12.08.2023[ RS 5,95, 75,9281 RS TGN FGE PROPOSAL FoR ASS G TEANSFER G TRRR

10.00 2.m, & 6.00 p.m., on any working day during the notice period referred to RALPMUM000021532 Ramswaroop (Rupees Five | 2,47,00,000/-
e (7, u dp, y A g il albicl RAMSWAROOP JETHMAUI SONI Soni Crores Ninety Five| (Rupess Two UNDER IBC, 2016 READ WITH REGULATION 37A OF THE IBBI

above, as otherwise the said sale agreed’ proposed will be completed without any
further referénce or regard to any such purported clamm, right, title or interast of

{LIQUIDATION PROCESS) REGULATIONS, 2016
Mis. UB ENGINEERING LIMITED (IN LIQUIDATION)

Phone : 24304897 Flat No 3 5th Floor Mas Kati Mahal

Lohar Chawl, Kalbadevi, Mumbai

Sk Ornaments
Private Limited

Lakhs Seventy
Five Thousand

Crores Forty
Seven Lakhs

o Advertisi _ _ _ ; s
Matunge O, whatsoever nature, received thereafter which shall be deemed to have baen waived. Maharashtra 40002Also At: Bldg No 1, Nine Hundred Only) ~ CIN: L32108MH1970PLC014509 B

Phone : 2446 6191 SCHEDULE 1st Roopa Lane 1st Floor, Chandanwadi Twenty Eight Only Reg. Off.: Sahyadri Sadan, Tilak Road, Pune-411 030,

Vijaya Agencies, Flat No. 1801, Samruddhi Residency, 18th Floor, Plot No. 107, Atharva, Project Chira Bazar, Mumbal 40002 AN AGONAN. 5 TG PR FRIMN, g, AR LN Stk O ey, Foiar, OB
Dadar (W), by SAMCO. .5/ C.T.5. No. 106/10 of Division Matunga at Hindu Colony Road Property Address Of Secured Assets:- One Residential Plot in Bldg. No T Ropa Lane Chandanwadi, Chira Bajar Opp Andnert (East) Mumoai - 400 063 Email; ub guidalorg@gmail com | Mr. ALS Jain - 98211 18041
%)%ee:.zgg per rllts st m - IJ.'.4.DIIID14 I e ’ Bmc Office, Mumbai 400003. Last Date for submission of Proposal along with Security Depasit: 6:00 PM of 231107203
L J . somil o Pt g Hicldie st it Re circumstances as aforesaid, the notice is hereby given to the above borrowers, co-borrowers and/ or their guarantors (where The Liguidator of B Enginaering Limiled haraby invites Propasals from the interested persangs) for
Matunga (W), Dt. 5.10.2023 SACHIN SURYAKANT BHIDE gver fapplic}iﬁblg) tto pfatyr/1 the ct)#tstta.ndin?tgues ?s rr]:e_rll_tioneg_ art])?vr?halontg with _1|‘|u;ur::- ilstere?tt a[\hd appl?cab:ceeghdarges ;/mhig EJS[O :‘:H“'Eﬂmﬁl‘ Irarsher '5'[""'”[Hﬂﬂd"iHﬂa‘lﬂ”?-"ﬁmﬁf”ﬁm?ﬁt"*'ﬁ“"ﬁ;{zrf':‘ﬂtrlﬂa:'iw';ii i
Phone: 022-66393184/ 02266332340 ays from the date of the publication of this notice failing which further steps will be taken after the expiry o ays of the date . . : ndable Secu
Mobile: 9820295353/ 9821656198 . - _ Advocale of this notice against the secured assets including taking possession of the secured assets of the borrowers and the mortgagors Mo. Duscription of Assets bo be ssaignmd tranaivrad Deposit to be Deposited
s st OfF; Gokul Niwas, Building Na. 3, Roorn No, 17, Ranade Road, Dadar (W), Mumbal-400023, under Section 13(4) of Securitisation and Re-construction of Financial Assets and Enforcement of Security Interest Act. 2002 1. Recetvable from Customers including Retention menay,

Bandra (W), Maobile: 9819765746 Email: DDE.sarzlun@gmm!.mmJ and the applicable rules there under. deblors, lc. & sacurity daposits and investmants. ¥1,00,000/-

Phone : 22691584

Please note that under Section 13 (13) of the said Act, no Borrower shall, transfer by way of sale, lease or otherwise any|
of his secured assets referred to in the notice, without prior written consent of the secured creditor.

Dated:- 05.10.2023
Place: Mumbai

Thi above assignment would be done by e undersgned on “AS 15 WHERE 15, AS 15 WHAT IS,
WHATEVER THERE I3 AND WITHOUT RECOURSE BASIS" in a twa siage procass.
Tha assignmant shall ba subjecl b provisions of the Inselvency and Bankruplcy Code, 2018, raad
with regulation 37A of 1he Insalvency and Bankruptcy Board of India (Liqudabon Process)
regulations, 2016 and the provisians of delaizd NRRA Process Information Document.
Inlarested participanis can inspecl the procass dacuman! by sending an email Lo

Authorized Officer
Reliance Commercial Finance Ltd.

L. Road, Mshim, Mangirish CHS, Mahim
122-24453405, 24458018

] Bank of & .1|1.'|I._i'-ii'|l|.1.

; ub iquidsanBgmail.com with the Subject & Interested in KRRAGTUBEL 116 00 pmiof E31 0023
e el e s Head Office: Lakmangal, 1501, Shivainagar, Pune - 5 SCHEDULE Il PUBLIC NOTICE The Liguidator shall adwise further procass, tems, and condificns atc. on review of offiars received in
E-mnaikbom0B8E@matabank.codn FORMB MNAVIN FLUORINE INTERNATIOMAL LIMITED consUtation with the stakehakdens consutation comenithee. The Liguidator resarves thi fght b resoct
. Regd. Office : Navin Fluorine Infermational Limited, 602, Nairaj by Rustomjee, &l ar ey offers recesved, stany siege wihout Bssigning any rassan thereaf. Sl
ANS{AdvINPA/Notice-GPDI2023-24 Dt. 02109/2023 PUBLIC ANNOUNCEMENT 184, M.V, Road, Westem Express Highway, Nr. Kanakia 351 Building, Data - 0602023 Sanjeev Maheshwari
DEMAND NOTICE UNDER SEC 13(2) (Regulfation 12 of the nsolvency and Bankruploy (Ligaldation Process) Andher East, Mumbai - 400 069. Ploce: Miimibai Liquidatar in tha matter of UB Engineering Ltd

Regulations, 2016)

TR O e o FOR THE ATTENTION OF THE STAKEHOLDERS OF
To. i SONARCH INTERNATIONAL PRIVATE LIMITED

1. Wz, Girizh Pharmaceutical Distributars, Prop. Mr. Girish Kirit Shah, ey PARTICLLARS DETAILS
Office No. 302/, 3rd Floor, A-Wing. Jaswanti Allied Business Center, Ramchandra| | 1 Narme of Corporate Debtor | SONARCH INTERNATIONAL PRIVATE LIMITED
Lane, Malad (West), Murnbai 00084, 7 | Date of Incomparation of [{o022008 T )
2. Mr. Girish Kirit Shah (Guarantor), | Comorate Debtor
Flat Mo, 1105, Dolphin Tower, Next to Jai Magar, off. Marve Road, Jankalyan Magar, 3. | Authority under which comporate
Malvani, Malad (W), Mumbai- 400085, | detitar s incorporated / reglsterad
3. Mis. Girish Pharmaceutical Distributors, Prop. Mr. Girish Kirit Shah, G e Identity No. 7 Limited. |
G-01, Shah Arcade, SRA CHS, Ground Floor, Rani Sati Marg, Near TPCO, WE | | ™ | Tomr man oo nt | MHEARERTELTR08
: Higg_way. Malad {E), Mumbai - 2000ET, comorate debtor
e SO : —
Sub: Notice Uls. 13 (2) of Securitisation & Reconstruction of Financial Assets and | | * | 2/=== o "1e (e =irect o7
Enforcement of Security Interest Act 2002, s ettt '

MOTICE is hereby given that Share Certificate No. 573920 for 210 Ordinary IBBHIPA-D)IAIP-PONZTHZ0N 7-201 810523 | AFA valid up lo 217 Decamber 2023
Shares bearing Distinctive Mos. 48251491 - 48251700 of MAVIN FLUORINE
IMTERMATIONAL LIMITED slanding registered in the name of Mrs, Tanasz
Behram Panthaki and Mr. Behram Jamshed Panthaki, have been lost and
that the application for the issue of Duplicate Share Certificate(s) in respect
thereof has been made o the Company. Any person who has any claim
in respact of the said Share Cenificates should lodge such claim with the
Company at its registered Office at the address given above within one month
from the this announcement. The Public are cautioned against dealing in any
way with these shares,

Form Mo INC-26
[Fursuant io rule 30 the companies (incorporation) Rules, 2014]

BEFORE THE CENTRAL GOVERMNMENT, REGIONAL DIRECTOR,
WESTERN REGION BENCH, MUMBAI
Advertisement to be publishad in the newspaper for change of registered
Office of the company from one state to another

Tanaz Behram Panthaki In the matter of Sub Section 4 of Secfion 13 of Companies Act, 2013 and clause (3} of

Behram Jamshed Panthaki sub rube (3) of Rule 30 of the Companées (Incorporation) Rules, 2014
Minao Manar, 1% Floor AND

7. Cuffe Parade, Colaba, Mumbai - 400 005.
In the matter of "ARTISAN FURNISHINGS PRIVATE LIMITED
Having its Registered Office at 325, 4" FLOOR. MADHU MANSION,

' Regrstrar of Companies-Mumbai
Sdi-

[B-112, HIND SAURASHTRA INDUSTRIAL EE‘E e rf-h] EH'EEFH
ESTATE, MARDL MaKA ANDHERI (EAS Th =
[ MUMBAI MH 400059 i,

1. That at your request, the followsng credit faciliies have been sanchioned by Bank of E. |Date of Clocure of Feaivenc 4082023

I'.1ahara.sh£ra.'L.J. Road, Mahim Eranm’:n?uu MNo. 1_.a.n-:li ﬂn.?smmas Guarantars for Resa o s ¥ SALE OF ASSETS KALBADEVI ROAD, MUMBAI - 400002 .. Applicant Company/Petitioner
2 ﬁﬁ?ﬁ Eéﬂillgeu? the E?gﬂ gm?iﬁa??lﬁﬁﬁﬂgﬁ%ﬁiﬁ%ﬁﬁrﬁfﬁﬁrﬂ:ﬁ ] | 7| LAdation Commancerment dete. | 04-08- 20 (et wel Inmared 1. Nofice is hereby given fo the General Public that the company proposes to make
' the prasentoutstanding dues are as Under — _|of Corporate Debtor | Liguidator on 03-10.2023) E-AUCTION SALE NOTICE application bafore the Regional Director, Western Region Bench, Mumbai {Central
8. |Name and regestration number of | Mr. Vimal Kumar Agrawal S 5 . T Government) under section 13 of the Companies Act, 2013 seaking confirmation of
Sr. | Mature & Present Licpidator | 1BBI/IPA-00L/ IP-POOTAL/ 2017-2018, 11247 The machineries (“Assets”) of Ahluwalia Contracts India Limited aflaration of the Marmoriasiarm: of Assnslation of-the Coiinai In s of he aoesi|
No.|  Amt Of Security Outstanding 9. |Address and E-mail of the | Dffice: No. 4, Ground Floor C Wing, Shant (*ACIL") lying at Dharavi (Sion, Mumbai) and Mandala | tfl sad sl s Extve rth et b F:d 4 10fh August El}% £
Credit facility (as on 02109/2023) Licpildator as registered with the. | Jyok Bullding. Balaji Nagar, Near Rallway (Mankhurd, Mumbai) are being put on sale through e-auction by | | oot P o T e T e s [
- B | Sation, Bhayander West, Thane Pin 401101 ; amending clause [l of the Mermorandum of Association to shift is registerad office from

Think Capital Private Limited (“Think Capital") appointed as
Auctioneer under the arbitral proceedings of ACIL vs. Bellamy
Constructions and Infrastructure Private Limited (*“BCIPL") as
per the procedural order dated February 21, 2022 passed by
the Hon'ble Arbitral Tribunal comprising of the Hon'ble

Primary: Hypothecation of Stock and

Recaivables.

Collateral:

1. A4/105, Gagan Akankhsa Phase | Housing
Complex, Gut Mo, 524, Koregaon Mul., Urli
Kanchan, Pune- 412202

the “State of Maharashira” to “Natonal Capdal Territary of Delhi”i.e, Mumbai to New Delhi

Any person whose interest is kely fo be affected by the proposad change of the
reqistered office of the company may aither on MCA-21 Portal {www.mca.gov.in) by filing
investor complaint form or daliver or cause o be deliverad ar send by reqistered post of
hisher objections supported by an affidavit stating the nature of histher interest and

i E-maall; cirpsonach@gmail.com
=] o . [vimak@vpagrawal.in
10. | Last date for submission of claims | 17-10-2023
Motice is haraby givan that the Hon'ble Mational Company Law Tribunal -Mumia
Bench has ordered the commencement of liquidation of the SONARCH

2. ABI205, Gagan Akankhsa Phase | Housing | Ledger Bal, Rs. INTERNATIONAL PRIVATE LIMITED on 4th September, 2023 wir. Justica L), K. Lleshmukh (Retd.). grounds of opposition to the Regional Director, Westemn Region, Everest. Sth Floor, 100
Complex, Gut No. 524, Koregaon Mul, Urli|  5,00,69,650.33 The stakeholders of SONARCH INTERNATIONAL PRIVATE LIMITED , are hereby E-Auction on October 23, 2023, from 3 PM to 4 PM at web portal Marine Drive, Mumbai- 400002, Maharashira, within Fourteen days from the date of
Kanchan, Pune=412202. (Rupees Five Crore called upon to submit a proof of their claims.on or before 17th October, 2023 o the of www eauctions.co.in ’ . i t ‘ e : ; :

i g"-‘?'i'lﬁ- Soyannunin Fesic | Hosig T$‘I"I e Heuidster. 8t the odres manboned agsnstitom 9 Call at +91 88285 76197 or email at thinkcapital.inf@gmail.com fg';';;ﬁﬁ;gﬁtﬁ‘gz ﬂ"";l;;jn ‘;‘;‘:E’DEEE'I“;EE?“'UHE o the apphicant company at its

omplex, Gut Ne. 524, Koregaon Mul., Url housand Six Thie financial creditons shall submit thedr claims with proofl by electranic means anly, ' ' ' i ;
q Cash Credit Kanchan, Pune - 412202 Hundred Fifty and Al mlhstr n::rpnitnrla may *-'.ul':-:'ui'r rlhf- r:;lm: wi':l': proof ir'.llrppr:-:.nn 1ng.- pna-'.lle or l':-l;' E;bg;timﬁ.ﬂﬁlnﬁ.rf::uﬂ;:;:s Eueﬁ'|Eﬂ Sake:fiotice. plaguad. on e 325 4" FLOOR, MADHU MANSION, KALEADEVIROAD, MUMBAI - 400002
+ | 60421293637 |4. ASIB0Z, Gagan Akankhsa Phese | Housing | Paisa Thirty Three ettt e ey ) B S ' x ~ For Think Capital Private Limited For on Behall of the Board of the Applicant
W : :

E;%E:Eﬂ:ﬁﬁ%;u’w M., Lirk Dnlihrl'ill;r':::eﬂlsj.md Submission of false or misleading proofs of claim shall attract penalties. 1011-1 51 2. Dalamal Towers, FOR ARTISAN FURNISHINGS FHWATE:I:::"E{!

5. A5O3, Gagan Akankhsa Phase | Housing|  44,99.331.00 Mame and Signature of Interim Resolution Prafessional ;. Vimal Kumar Agrawal Free Press Journal Marg, Dir::tya:
Eumplex.PGuI N-::u4 Eggdgura;}aﬁn W, Urli thereon upto Date and Place: 05/10/2023, Mumibai Date: October 05, 2023 Nariman Point, Mumbai-400 021 DIN-00821175
Kanchan, Bune - 412202 01/09/2023. : ; ; e : :

6. A1/207, Gagan Akankhsa Phase | Housing Place: Mumbai thinkcapial.in@gmail.com | |, o i Address: D-195, 2nd Floor, Defanse Colony,
Complex, Gut No. 524, Koregaon Mul,, Ui . Registered Office: 301-306. 3rd Floor, ABHIJEET -\ Date: 4 October 2023 Lagpat Nagar S0, South Delhi-24.
Kanchan, Pune - 412202 3 Fl,nl:arE Opp. Mayor's Bungalow, Law Garden Road, Mithakhali,

7. A4205, Gagan Akankhsa Phase | Housing
Complex, Gut Mo, 524, Koregaon Mul,, Ui
Kanchan, Pune - 412202

1. That in consideration of the said cradit facilities availed, you have executad the necessary
documents in favour of the bank including the foliowing documends and aiso crested
chargas and securities infavour of the Bank az above mentioned.

Small Finance Bank | Ahmadabad - 380006, Gujarat. www.fincarebank.com

LOAN AGAINST GOLD - AUCTION NOTICE ON "AS IS WHERE 15" BASIS

L&T Finance Limited

Registered Office: 15" Floor, PS Srijan Tech Park
Plot No. 52, Block DN, Sector V, Salt Lake City
Kolkata 700 091, District 24-Parganas North.

CIN No.: U65910WB1993FLC060810

The below mentioned bormower's have been issued notices to pay their outstanding
amounts towards the loan against gold facilities availed from Fincare Small
Finance Bank Ltd ("Bank"). Since the borrower/s has/have failed to repay his/their

@ L&T Finance

1 Tuce 29/07/2022 dugs, we are constrained to conduct an aucton of pledged gold tems/articles Branch office: Mumbai
2 T DPNA 2910772022 gn 1Ehﬂntuher§2?:[ hg_ltmee:d 11:00 ;:Ij -ﬁﬁ:ﬂﬂ T'I'I'I :Timﬂlai hﬂim; I;nentlnned
g PR = rarcnes accordng to tme mode spec EIN. In casa of deceased DOImIers,
: ::':E::L::tmm“ AR T A LT g:g;:gg:: all conditions will be applicable to legal heirs. Please note that in the event of POSSESSION NOTICE
failure of the above auction, the bank reserves its right to conduct another [Rule-8(1)]
3.1 HA-1 Hypothecation Agreamini 2900712022 || | 4y)ction without prior infimation i i i i i imi i ing Fi i i
& | GA-1 Guarantes Agroement for All Facililies 2910712022 . : Whereas the undersigned t.Jemg the authorized officer of L_&T Finance Limited (Erstwhile, L&T_Housmg Finance Ltd has been Merged YVIth L&T_ Fl.nance Ltd under
- - E-Auction Branch Detlails [E-ﬂl.ll':'lll'lll will be conducted h]l‘ usinq Weblink the Scheme of Amalgamation by way of merger by absorption approved by the NCLT Mumbai as well as NCLT Kolkata, L&T Housing Finance Limited has merged
7 | TEM-1 Mortgagor’'s Declaration for Proposed Equitable Mortgage | 29/07/2022 hitps://gold.samil.in) with L&T Finance Limited ('LTF’) w.e.f. 12th April, 2021) under the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act,
E [ EM-2 Memorandum of Record of Deposit of title Deads by the 19082022 - - 2002, and in exercise of powers conferred by Section 13(12) of the said Act read with [rule 3] of the Security Interest (Enforcement) Rules, 2002 issued a demand
Borower/Guarantor's AKOLA - 23660000462609, EE’EEDUUD‘:IE‘IE-E?. 2366000052159 | AMALNER notices calling upon the Borrower/ Co-borrowers and Guarantors to repay the amount mentioned in the demand notice appended below within 60 days from
9 | EM-3 Mortgagor's Lettar of Confirmation of Equitable Mortgage 06092022 - 22660001281153, 22660001315562, 22660001346922, 23660000332224, the date of receipt of the said notice together with further interest and other charges from the date of demand notice till payment/realization. The Borrower/
10| New AG 8 Undertaking and Power of Attorney to Mortgage 20/07/2022 23550000333233. 3660000441509, 2366000044 5302. 2366000046956 Co-Borrowers/ Guarantors having failed to repay the amount, notice is hereby given to the Borrower/ Co-Borrowers/ Guarantors and public in general that the
.................................... ik undersigned has taken possession of the property described herein under in exercise of powers conferred on him/her under Section 13 of the said Act read with

| AMRAVATI - 22660001266214, 22660001337680, 22660001342590,
22660001347751, 23660000017638, 23660000369364, 23660000377644,
23660000398619, 23660000431048, 23660000490765, 23660000613586

The datails of the creation of charges are as under
1. Name of the executants: Mr. Ginsh Kirit Shah (Proprietor & Guarantor)

rule 8 of the said Rules on this notice.

Demand Notice

2. The nature of charge: Hypothecation, Guaraniee and Equitable Mortgage. Loan Borrower/s/
3. Description of the Security morigaged: | BHUSAWAL - 22660001295007, 22660001337020, 22660001370106, Account Co-borrower/s & Description of the Mortgaged Properties ST Date and Typcle( of
4. Primary: -Hypothecation of steck and Receivables 23660000026391, 23660000387300, 23660000413483, 23660000456711, Number Guarantors Name Date Amount (?)g Possession Taken

5. Collateral:- Equitable Mortgage of the Residential Properties at

23660000486143, 23660000488210, 23660000528506, 23660000806583 Yo . .
VA4 05 =] s e 524 L ¥ ; d : MUMHL17002816 1. Nitin Kharat All The Piece And Parcel Of The Property Address: - Flat No. 1007 07-07-2023 Rs. 30,71,067.14 /- 29-09-2023
mﬂﬁi Eﬁcﬁsﬁ?&ﬂaﬂﬁgﬁg_hase Fetiang ol OUt o 26 gty Mo £3660000843882, 23660000918393 | CHALISGAON - 22660001300430, & 2. Supriya Kharat | Admeasuring 41.81 Sg.mtrs Rear Carpet Area On The 10 Th Floor, B Wing As on 03-07-2023 Symbolic
b) ABI205, Gagan Akankhsa Phase | Housing Complex, Gul No.524, Koregaon Mul., 22660001314433, 22660001316140, 22660001 348869, 22660001396827, MUMHL18000762 In The Building Known As “Merathon Nexworld Aura Gadvdi Road Possession

23660000038998, 23660000071674, #3660000384195, 23660000495266, Betawade Village, Dombivali East Thane Maharashtra India 400612

23660000510840, 23660000527288, 23660000529764, 23660000819439
| CHHINDWARA - 22660001390318 | DHULE - 22660001371264,
22660001432801, 23660000378567, 23660000384345, 23660000481003,
23660000517997, 23660000919241 | GONDIA - 22660001387585,
23660000144428, 23660000231274, 2366000042993, 23660000488070, Dater 05.10.2023 Authorized Off
23660000708858, 23660000865231 | HINGNA - 23660000499359 | Place: Marba For L& T FINANCE LIMITED
INDORE-BHAVARKUAN ROAD - 23660000512166 | KATOL - 22660001392004,

23660000470333, 23660000487232, 236600005152681, 23660000517207
© kotak CLASSIFIEDS

| KHAMGAON - 23660000427276 | KOPARGAON - 22660001071729,
Kotak Mahindra Bank Limited PERSONAL CHANGE OF NAME

23660000513904 | MALKAPUR - 23660000406046, 23660000501727 |
CIN - L65110MH1985PLC038137
ms Gmm |, Atul Ajit Kolaskar S/o

MANASA - 23660000496294, 23660000710463, 23660000851477 |
MEHKAR - 22660001323176 | MIRA ROAD BRANCH - 23660000816694,
Registered Office: 27BKC, C 27, G Block, Bandra Kurla Complex,
Bandra (East), Mumbai - 400 051 Ajit Manohar Kolaskar
R/0 Flat-No.1401 Al

23660000925583 | MUMBAI - MAROL - 2366000011619, 23660000495409,
Tel: +91 22 6166 0001, Fax: +91 22 6713 2403

Lirfi Kanchan, Pune-4 72202
¢] AT/208, Gagan Akankhsa Phase | Housing Comples, Gut No.524, Koregaon hMul.,
Ui Kanchan, Pune-412202
di ASB0Z, Gagan Akankhza Phase | Housing Complex, Gut Mo 524, Koregaon Mul.,
Urdi Kanchan, Pune-d12202
) ANE03, (zagan Akankhsa Phase | Housing Complex, Gut No.524, Koregaon Mul,,
Ui Kanchan, Pune-4 12202,
fi AY207, Gagan Akankhsa Phase | Housing Complex, Gul No.524, Karegaon Mul,,
Urdi Kanchan, Pune-412202.
Q) A4203, Gagan Akankhsa Phasae | Housing Complex, Gul No.524, Koregaon Mul.,
Lrk kanchan, Pune-41£202
. That vou have failed to adhere to the terma and conditions of zanclion and made defaults
and accordngly your account has been classified by the Bank as NPA on 3108/2023 in
acoordance with the prescribed noms issued by Resense Bank of India. Inspite of our
repeated damands, you have nol paid the cutsianding amount in your acoount.

7. Wou have stll not repaid the dues of the Ban® and henca in exercise of powers conferred
on the Bank under the Secuerlization and Reconsiruction of Financial Assats and
Enforcement of Securty Interest Act 2002 (SARFAES!) and without prejudice to the
rights of the Bank and o the pending proceadings meniioned above, the Bank hereby
calls upon you b2 repay in full the amount of Rs. 5,00,69,650.33 (Rupees Five Crore
Sixty-Nine Thousand Six Hundred Fifly and Paisa Thirty Three Only) + unapplied
interast Rs.14,99,331.000- thareon upio 0110872023 and further Inferast as applicabls +

The Borrower/ Co-borrowers/ Guarantors in particular and public in general is hereby cautioned not to deal with the property and any dealing in the property
would be subject to the charge of L&T Finance Limited for an amount mentioned in the demand notice together with further interest and other charges from
the date of demand notice till payment/realization.

[=F]

23660000831175 | MUMBAI GHATKOPAR - 23660000682554,
23660000880162 | MUMBAI-KANDIVALI - 22660001377553,
23660000081015, 23660000228581, 23660000290862, 23660000:389666,
23660000386841, 23660000887558, 23660000508772, 23660000309130

pluz expenses, other charges vcurmed 1ill date of realization within 60 days of receipt of
this letter notice; failing which, in addition to and withoul prejudice 1o the other nghts
available to the bank, the bank shall be entilled to exercise and [or all of the powers
under Sub-Sec.[4) of Sec. 13 of the aforesaid Act in respect of these securities |
properties enforcsable unders the Act, in which case you shall also be liable lo further pay
all costs, charges and expenses or other incidental charges, which please nofe.

The powers available under the Act infer afiainclude -

a) To lake possession of the secured assets whersn the security interest has been created
&8 above mentioned together with the right to transfer by way of lease, assignment or
sale, for raalizing the secured assel

b} To take over the management of the business of the borrower including right to transfer
by way of leage assignmeant or sale and realizing the security.

¢) To appoint any person as Manager to manage the secured assels, the possession of
which will be taken over by us and the Manager shall manage the sacured assets and
any transfer of secured asseds shall viest in the Iransferes all nghts in or in relation t, the
secured assets, asif the transfer had been made by you.

d) To write to or issua nofice in wiring to any person, who has acquired any of the secured
assels againstwhach secunty interest has been created from whom any maney is due or
may become due to you to pay us the money.

£. Please 1ake a note that as per Seclion 13 (13) of the Act, after receipl of this nolice, you
are restrained from disposing off or dealing with the securities without our pricr writen
consent.

9, The borrower's atlention & invited to the provision of sub-section 8 of sec 13 ofthe Act, in
respect of fime available, to redesm the secured assais,

For Bank of Maharashira

Sdi-
Asst. Gen. Manager and Authorised Official
L. J. Road, Mahim Branch.

| NAGPUR - SHANKAR NAGAR - 22660001166031, 23660000028027,
23660000480664 | NAGPUR MANEWADA - 23660000519503 | NIPHAD
- 22660001392234, 23660000048709, 23660000477401 | PUNE-SATARA
ROAD SWARGATE - 23660000532578, 23660000804797, 23660000821754,
23660000829630, 23660000851197 | PUSAD - 22660001065243,
22660001353239, 22660001393412 | SATANA - 23660000519913 |
SHIRPUR - 22660001300790, 22660001316930, 22660001342870,
23660000309719, 23660000860510, 23660000871139, 236600008955923
| THANE - POKHRAN ROAD - 23660000079580, 23660000925249 | UJJAIN
- 23660000448826 | UMRED - 22660001384950, 22660001396347,
22660001396587 | WANI - 22660001354327, 23660000050324,
23660000445212, 23660000521239, 23660000529024, 23660000793015,
23660000825767 | WARDHA - 22660001372802, 226600013810635,
22660001395129, 22660001395409, 23660000022668, 23660000369414,
23660000436899, 23660000441059 | WARUD - 23660000775390 |
WASHIM - 22660001293081, 23660000377779, 23660000389166,
2366000043201 6, 23660000489518, 23660000515621 | YAVATMAL -
23660000453506 |

Website: www.kotak.com Email: KotakBank.Secretarial@kotak.com

Nete: The auction is subject to cartain terms and condibons mentionad in the bid form,
which is made available before the commencement of auction.

sd/-

Manages

Fincare Small Finance Bank

NOTICE is hereby given that the below mentioned share certificates of the Bani
have been lost/misplaced and the holders thereof have applied to the Bank for
effecting issue duplicate certificate(s).
Any person who has a claim in respect of the said shares should lodge his/her
claim with the Bank’s Registrar & Transfer Agent, KFin Technologies Limited af
Selenium building, Tower-B, Plot No.31 & 32, Financial District, Nanakramguda
Serilingampally, Hyderabad-500032 within 7 days from the date of this Notice
failing which the Bank will proceed to issue ‘Letter of Confirmation’ (in lieu of
duplicate certificate(s)) to the concerned holder(s), in accordance with thg
applicable provisions of law, without any further intimation:

Folio No.

Name of the holder(s

KMF802015 | Lalit Kumar Patel / 801929| 915414587 — 915416584 2000
Gitaben Lalit Patel

KMF009954 | Chandanben Biharilal | 226155 22553828 — 22553927 1oo|
Doshi / Jitendra 226156| 22553928 — 22554027 | 100

_ | Biharilal Doshi [ 801211] 914322585 — 914322984 400

KMF076308 | Mahadeo Prasad 404223 95823030 — 95823229 | 200
Bhimsaria 506497| 229476257 — 229476856 600

For KOTAK MAHINDRA BANK LIMITED
Sd/
Avan Doomasia

Mumbai, October 04, 2023 Company Secretar

ﬁinﬂnci“.ep. .in

HOLY Spirit Thou who Basant-Chs Puraniks

makes me See
Everything and Shows
me the way to Reach
My Ideals, you who
gives me the Divine Gift
to forgive and forget
the Wrongs that is done
unto me and who is in
all instances of my life
with me | in this short
Dialogue want to thank
you for everything and
confirm once more that
| do not want to be
Separated from you, no
matter how great the,
material desire may be
| want to Be with you
and my loved ones in
vour perpetual glory
forever Amen - ZD5S

DOTOBEE1TT-1

Kavyadhara Kolshet-
Road, Dhokali Thane
West Maharashtra-
400607, have changed
my minor daughter's
name from Nishka Atul
Kolaskar to Nshka Atul
Kolaskar aged-14-Years.

0040691885-1
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HO PR No. 367 Dt. 03.10.2023 A SAfir (W)

Forferey . drdrdtdrfrom-sr fot dhor siftom 2 22 (Ry2023 =i 25.09.2023
mgam‘e‘f-.s sy Py woT e Hree s e Al wmr ar s @ e
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YT HFTEEEY, IR 3, GeM Bid no.: - GEM/2023/Bi4036926

application through proper channel.
s T . T Apply to "Executive Secretary”
Wﬂmﬁfﬁm BT BT TAIA | | G, v momer e i et | | | e
Education Society, Chhadha
Email. eemumbai@rediffmail.com Phone 022-25136303 Building, Ground Floor, Plot No. 95,
M UTeT 9 aoe uifEst. $EEt FNaE  ITdd StEreagRE ST — L faeitas: 0311012023 Scheme 57, Near Lijjat Papad, off.
T THT YHONd S ATl gfFhdid g fwuedd @ §-fifra G BS 04 W1 202324 Gate o, 4, R. A Kidwai Road,
. Wadala, Mumbai - 4000031,
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r THE NEW SARVAJANIK -’
EDUCATION SOCIETY'S
K. V. K. GHATKOPAR
SARVAJANIK SCHOOL
Ghatkopar [West), Mumbai 400086.
APPLICATIONS ARE INVITED FOR
THE POST OF HEAD TEACHER
[PRIMARY ENGLISH MEDIUM
SECTION) FOR GOVT. AIDED
MINORITY SCHOOL
Required qualifications are HSC
with D.Ed and total 05 Years
of full time teacher's experience in
recognized Primary School along
with Diploma in School
Management as per Government GR.
Candidates must have ability to
correspond & communicate in
English & Marathi. Applicants who
are already employed in schools run
by our Society should send their
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